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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH-HYD?RABAD.
0.A,N0O,1128 of 1995.

Be tween
Applicant

LI

Dated: 25.9.199;.
. gmt, R.Jayasree l
: . . And ;
| I

Unien ef India represented by: ' i
' |

: Chajirman, Telecem Cemmissien, Sanchar Bhavan, Parliament
| l

1.
Street, New Delhi,
2. Chief General Manager, Telecemmunicatiens, A.P.CircleJ Hyd.

' | ‘ ' Respendents |

LI ]

Ceunsel fer the Applicant t Sri. K.S.R.Anjaneyulu |
. |

i ’ _
: Ceunsel fer the Respendents : Sri., V.Bhimanna, Addl. ﬁGSC.
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‘CORAM: l
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l
 Hen'ble Mr. A.B.Certhi, Administrative %ember
J
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0.A. 1128/95. | Dt. of Deciston : 25-09-95.

OROER

J As per Hen'ble Shri A.8, Gerthi, Member (Admn.,) |

Heard lesarned counsel for both tha parties.

2. The applicant is werking gg Assistant Suparine-
tendents Telsgraphic Traffic (ASTT for short) undsr the
conttﬁl of A.P, Telecom Circls, Secundsrabad. When the
applicant wgs werking g Talegraphisg; in the scalse of
pay of Rs, 975=1660/= she was selectad for appaintment
to the higher past of ASTT ip compati;ive axamination
held in Jgnuary, 1988:+ She was then sent for tpeining
which she under-went at R.T.T.C., Trivandrum from 16-10-89.
te 15-06-90. On auccaéﬁﬂﬂﬁ%empletion of the treining she
vas sant for practical tpaining for one month, Bnﬁpomplation
ef ths training she yas regularly posted as ASTT in the
scale of pay of Rs, 1400-2600/- yide memo d4gted 23-08-1990
1;{{93§?by the Chief General Manager, Telecom, Tamil Nadu
Circlas, She yas subsegusntly to A,P, Circle., The pgayuf

of the applicant is that sha%éimllarly situated to the
A

applicants in DA,No. 101/92 en tha file of ths Eprmakulam

Bench of the CAT, which was decided in favour of the applicants

s

| te: -
on 15-10-1392, wherein 4 directisn yas givanﬁtha raspondantg

to trasat the period of gpgining as peried spent en duty in

| the .ategory of ASTT. A further direction was given to the
re8pondents to pe=Ffix the pay of the app;icants accordingly
and pay them the monstary benefits elowing out of such
pratixation, On coming tﬂknou of ths judgement of thes Ernakulam
Banch of the Tribunal)the applicant made repressentation to th

Chief General Maneger, Talacom, A.P.Circle on 06-03-1995. It i
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stated by the learnsd counssl for the applicant that no

reply has been rsceived to the said representation gs yat,

3. In viev of the above,this DA is being disposed
of at the admission gtage itself with a dirsction to the
respondents to consider the case of the applicent in the
light oﬂ[?gggament of the Ernakulam Bench of the Tribunal
in 0A,Ng.101/92 (uhich is annexad to the BA) and in case
the applicant is Pound to be similarly situatsd to the

applicants in the said 0A to grant her alsu ths same

benafit’ gs was given to the applicants in ths 0A.No.101/92,
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4.7 5 i Thie:shall ba' doha UstHth a peried of pour manths

from the dgte of communication of this order. Nssdless for
T tT TTes wrme an Gwse oie appiicant is aggrisved/ the order

of the pespondents dispesing of her represantation, ghe will

bs at liberty to spproach this Tribunsl for the gsame xcause,

54 ~ The 0A is ardered sccordingly at the admission

Member{ Admn,

stage itgslf, No costs.

- /,,/(34"63”

. Dated : Ths o5th Septembsr 1995, py. Registrar(Judl,)
“{Dictated in Open Court) ¥
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Cepy te:=-

1. Chairman, Telecem Cemmissien, Unien ef India, Sanchar Bhavan,
Parliament Street, New Delhi.

2, Chief General Manager, Telecemmunicatiens, Unien ef India, A.R
Circle, Hyderabad. ]

3. One cepy te Sri. K,S.R.Anjaneyulu, advocate. CAT, Hyd.

4., One cepy te Sri. V.Bhimanna, Addl, CGSC, CAT, Hyd.

5. One cepy te Library, CAT, Hyd.
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6. One spare cepy.
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e TYPED BY CHECKED 2Y
COMPARED BY APFROVEE B}f

IN THE CENTRAL 4D 'I"'\TI‘S’T‘Q"“IVE TRIJUN?‘L
- HYDERABAD BEMCH AT ‘-}Y*JE'D’\BKD

ON' PLE MR. A.B. GORTHI, ADMINISTRA~
TIVE MEMBER.
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~ORPER7 JUDEMENT ;

DATED: Q.J('()CE) 1995.
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